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report (then Adviser to Education
Ministry at the Centre) on primary
education and especially to the de-
plorable state of Primary Education in
Calcutta described in the report; and

(d) if so, the steps recommended
by the Central Government to imple-
ment this report and the action taken
by the Government of West Bengal
thereon?

The Minister of Education (Shri M.
C. Chagla): (a) and (b). Information
has been called for from the State
Government and will be laid on the
Table of the House in due course.

(¢) Yes, Sir.

(d) The Report was sent to the
Government of West Bengal for neces-
sary action. The latest report receiv-
ed from them indicates that the Cor-
poration has been requested to pre-
pare a scheme for extending primary
education facilities in Calcutta under
which it should either bear 50 per cent
of the cxpenditure or levy education
cess on municipal properties in Cal-
cutta and the State Government would
be prepared to extend financial assis-
tance for thig scheme. They are pur-
suing the matter with the Corporation.

While “free primary education” is
the ultimate goal of the State Gov-
ernment, for the present they are
striving to provide sufficient educa-
tional facilities both free and fee-
paying for all children.

The State Government has been re-
quested to send a detailed report on
the subject.

CORRECTION OF ANSWERS

UPGRADATION OF PADNE BRANCE Post
Orrice IN KERALA

[U.S. Q. No. 1830]

The Minister of State in the Depart-
ments of Communications and Parlia.
mentary Affairs (Shri Jaganatha Rao):
In the reply given to the Lok Sabha
to the Unstarred question No. 1330
on 2-3-1866 by Shri Mohammed Koya
it was stated that no representation
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Power Failure in
Delhi (C.A.)

had been received to upgrade the
Padne Branch post office in Kerala.
It is now reported that a representa-
tion was received in April, 1964. On
examination of the proposal, however,
it has been found that upgradation of
Padne Branch Office is not justified as
financial and work-load standards are
not satisfied.
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The reply to the question may
kindly be read as follows:

(a) Yes, Sir.
(b) No, Sir.

(c) Padne Branch Office could not
be upgraded since it did not satisfy
the standards laid down Jfor upgra-
dation of Branch Offices.

EXPENDITURE ON OFFSHORE DRILLING IN
IrAN

{US. Q. No. 3064]

The Minister of Petroleum and
Chemicals (Shri Al ): In re-
ply to part (c) of the Unstarred Ques-
tion No. 3064 on 30th March, 1066,
regarding expenditure on offshore
drilling in Iran, I had stated that the
expenditure incurred was “Rs. 6.8%4
crores upto 31st December, 1965, out
of which the share of ONGC is one-
third.” The correct position is that
the whole amount of Rs. 6.84 crores
represents ONGC’s share of expendi-
ture incurred on oil exploration in
Iran’g off-shore areas.

12.14 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Powrr FAILURE IN DELHI

Shri Yashpa] Singh (Ksirana): 1
cal] the attention of the Minister of
Irrigation and Power to the following
matter of urgent public importance
and request that he may 'make a
statement thereon:—

“Power failure in Delhi”

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed): The
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Delhi Electric  Supply Undertaking
has a number of generating units with
the total derated capacity of I01
MW. . .

Shri Yashpal Singh: We huve ¢l-
ready got the copies.

M. Speaker: Have copies of the
statement already been supplied?

Shri Fakbruddin Ahmed: Yes, they
have been given,

Shri Hari Vishnu Kamath (Hoshan-
gabad): There is no need to read it out
now.

Mr, Speaker: Let hon. Members put
their questions now.

Shri Fakhruddin Ahmed: I lay the
statement on the Table of the House.
[Placed in Library. See No. LT-6275/
66]. 4

Shri Yashpal Singh: Why shculd the
capita]l be left at the mercy of the
Bhakra Dam or the Punjab Govern-
ment? Why should Delhj not have
its own big-power generating house?

The Minister of State in the Minis-
try of Irrigation and Power (Dr. K.
L. Rao): The Delhi power is met by
two sources, one from the thermal
station in Delhj itself, and the other
from Bhakra hydro-power. Hydro-
power is much cheaper, and the Delhi
people will get electricity much chea-
per if it comes from Bhakra.

Shri D. C. Sharma (Gurdaspur):
These power failures have become
the rule in Delhi and not the excep-
tion. May I ask the hon. Minister
whether Delhj will be made self-
sufficient in power supply during
the first year of the Fourth Five
Year Plan?

Shri Fakhruddin Ahmed: We are
taking steps to increase the power
capacity so far ag Delhi is concerned.
Even with regard to the thermal
power, there ig already a programme
under which three units are being
put up under the Indraprastha Ex-
tension Scheme, and by the end of
this year, we shall get three more
units of 50 M.W. each, and there is

'this power from Nangal.
*nately, due to the failure of rains
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already a proposal to put up a fourth
unit in a few months’ time.

Apart from this, as has been ex-
plained by my colleague, we are trying
to get this hydel power because it is
cheaper for the Delhi people to get
Unfortu-

last year, that is, in 1965 it has not
been possible for us to get the aver-
age power from Nangal as we used
to get before. Formerly, we used to g:t
about 60 MW. but now it has been re-
duced to 25 to 30 M.W. But I hope that
with the improvement of water supply
position at Nangal after this boticr
weather, we may be able to get a better
supply of power.

Dr. L. M. Singhvi (Jodhpur): What
1 would like to know is whether any
overall assessment has made, as was
promised to be made last year,—
because these power failures are
chronic—about the requirements of
Delhi, and whether arrangements
could not have been made in advance
to avoid the power failure which has
been occasioned. May I know the
reasong for this power failure?

Dr. K. L. Rao: The power faliure
has entirely been due to lightning
having struck one of the sub-stations
at Panipat. So, nobody can say any-
thing against this. It ig just ap acci-
dent. There are three lightning ar-
restors on one line and three lightning
arrestors on the other line. There
are actually two circuits; in order to
safeguard the interests of Delhi, we
have laid two circuits. It is just un-
fortunate that this hag happened like
this. If two lightning arrestors on
the same circuit had been affected,
then there would have been no
trouble. But, unfortunately, one on
each circuit has gone due to the very
heavy discharge of the lightning that
struck that sub-station.

Shri 8. M. Bamerjee (Kanpur). May
1 know whether it is a fact that there
ig a power shortage in Delhi practi-
cally every year? Either there is a
power shortage or there is no wnl_er
or there is scarcity of water practi-
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cally every year in Delhi and this

has become a regular featurs, The
hon. Minister hag assured us many
times in this House that the situation
is likely to improve and they are gcing
to have a permanent solution. May I
know what the permanent solutjon s
and when there is going to be self-suffi-
ciency in Delhi?

Dr, K. L. Rao: I must say that there
is no power shortage in Delhi. While
the rest of the country suffers, there
is no power shortage here. What
happened in this case wag that there
wag a power failure accidentally. 1
may also submit that Delhi probably
will be the only place in India which
will have a large amount of surplus
power, after the intreduction or the
completion of the three units which
the hon. Minister has referred to, and
we are also going to get 44 M.W.
from Bhakra Canal (Right Bank).

ot swrmire sred (feerx)
feeelt Wz #Y g &, W gEi
st ad & ofirt ¥ faorelt Wi A
Horft s e gramard o & qraAr
wga § 5 9@ qeeT uoAr e &
oy & fay ot wYT faosht Y
gt saareqT AE wT qray & A wv fey
YaIfirs FTEAY & FYETT XY ¥ AW
¥ ey g feir ¥, ar wo ¥
wfv #Y &, e @ 37 N fawsht dare
w73 ¥ gfaEr Y AA A ¥ T T
oY 2 gEA § oY ary @Y faey # faoret
Y vt 7 gy afe g, & @ a7 g
1w ofefear & 7

Dr. K, L. Rao: As I have already
submitted, there is no shortage of
power in Delhi. There ig plenty of
power in Delhi and jt will be there
in the next few months a'so. But it
must be known that Delhi j5 expan-
ding in a very large way go that I
acknowledge that there is a ocertain
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shortage of drinking water. That is
because of other reasons, not that the
quantum of water is insufficient but
the distribution system is not able to
cope with the rapid expansion that is
occurring in Delhi City.

ot favenw qin  (FAWE)
o A faw w1 wvEyd dwe
IyeaTET 3 wgaw feam &, @ ¥ ag
v g § fF wowTe 8§ wRE
frgwa w7 SR & O fE wEd AT
faegd® faare ¢ 9l g fen
3T L qfE ¥7 aQF w1 wvwn oy
wiewr & 7 17 & ?

Dr. K. L. Rao: The power failure
occurred due to lightning. There is
no necessity to appoint a committee
to go into it. Unfortunately, it took
some time to locate it; the party went
searching for it right up to Delhi and
‘it could locate it only after nearly
16 hours. That wasg the trouble.
Otherwise, there is no necessity for
a committee to go into it. It is a very
simple case of an accident that oc-
curred,

Shri Hem Barua (Gauhati): Since
tor 40 per cent of the power supply
in this city we have to depend on
Punjab, and then there are vagaries
also, may I know whether Govern-
ment are in a position to assure us
that Delhj is going to be made self-
sufficient and the dependence on
Punjab is going to be done away
with?

Dr. K. L, Rao: Delhi will have 4
lot of power. We are going to sct
up four more units, of which three
are in an advanced stage, of 50 M.W.
Actunlly, we are going to supply
power to Punjab; out of the three
units, one will be going to Punjab.
Besides these, we are also going to cons-
truct another station, the Badarpur
station, which has heem sanctioned,
which will have 300M.W. So Dethi
will have a large amount power.
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ot g« o (X)) &
ag AT ATRaT g e aw ot Aner &
faorsft ag} faeht, @y #av arit ) w
& wroor Y faeft g #1 el wow
4Y, IF FTO0 TG faey 7 af wweY
T 4 a1 IS T w@T G DT Far
avfit wTe war fe g5 ST W
O ey ardy & agr ov faordy ¥ e
F ¥ & UF A &Y wEy & o
7 ¥ wYrC oF W wEd § fe Wi &
w77 FTTAT ¥ R, A A N e
@ oaa @ R

Dr, K. L. Rao: The new uaits will
naturally have to cope with an in-
creasing load. The accident occurred
due to lightning arresters having
been affected. There is an instru-
ment called lightning arrester, g de-
vice which will save the machinery
from being spoiled. When it was sub-
jected to @ heavy discharge of light-
ning, two of them gave way.

A gOW WY wHETT ;| WS HEIe,
#7 agenr W ag quT @ f& ™ A
fawret 7 frmy & o | § 7

st wiiew - AT w e ARy
g | xg A WA & fis amt o T g i
o A wqw @ omar.

wigen WA weww - TaE W
fawey & 21 g faaret €Y g

W wgvT TR AT O 6 AT
g7 & wgefan ford & w0 wOw
Jut, st aw & s g o fn faorsfy
frey oy ognaogwr. L

off wreftw wyere : F AT AT g
e 9 § ez wreT ) aw feah
Tl & W faaY gye § Ay o 5 -
#2 grat 3 oY 3 faareft ®Y e 2
@ FTA @A € g & fa on B
mmiwﬂﬂqn’t.,
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ot FEaftr aERT ;. TGS & ATEe-
fam wiEzT & g, 39k w0 I )
gt o\ agr 21 w2 faoe aff e
FaET wToer g A v e fawe @
oY afew 39 (7 _HE & wOa AR & F09
fag=it 7 wnhy

stwy fomd (7)) - ww e
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# w2t & 9Tt & AT W A% A AEr
¥ f& w2 daw g o ey
T grefagi ¥, a@ & arh & a7
I gty qd § % A ¥ gAT e
quATaT AT R Y

Dr. K, L. Rao: In the case of alec-
tricity, there is no such distinction
made or is possible. As I submitted
already, there is no shortage as such
of power in Delhi. There was power
failure—that ;s quite true—-for u few
hours.

oY uy foed : wemw wEE, W
vt AT g gwEy awwr §ifsm

weaw spien - ag wwx B fe et
fafewfrawm 4@ & fe 3 femi @
Y ¥y wmo

ot o fomd © w1 Tk T B
frergy oy £ 7

12.24 hrs.
PAPERS LAID ON THE TABLE

ACCOUNTS AND OTHER PAPKHS RE: O1.

AND NATURAL GAs COMMISSION

The Deputy Minister in the Minis-
try of Petroloum and Chemicals (Shrl
Iqdel Singh): On behalf of She Ala-





